NOTICE
May 5, 2020

1. To this notice, a list of cases which are pending in the High

Court of Karnataka, Kalaburagi Bench is annexed. These cases

are ready for final hearing.

2. These cases can be taken up for final hearing by Video

Conferencing.

3. The members of the Bar who are appearing in the cases which
are part of the list are requested to submit their consent for
Video Conference hearing of the matters by sending a memo to
mail ID of Registrar (Judicial). The mail ID is

‘regjudicialwhck.gov.in’. E-mail ID and cell phone number of

the advocates shall be set out in the memo. All further
instructions about the date of listing, Bench etc., shall be
intimated on the E-mail ID or cell phone number furnished by

the advocates.

4. The advocates and parties-in-person are requested to
communicate their consent in the aforesaid manner by 12th May
2020. It is made clear that the matters will be heard only by

Video Conferencing.

BY ORDER OF HON’BLE THE CHIEF JUSTICE

Sd/-
(Rajendra Badamikar)
Registrar General
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Statement showing total pendency of Criminal Appeal Custody Matters in High Court of
Karmnataka, Kalaburagi Bench, Kalaburagi as on 30.04.2020

CRIMINAL APPEAL (S])
SL Date of Arrest | Present Adv. for Appellant Ary. o
No | e it Stage Sri. / Smt. Repopdent
Sri. /Smt.
1 | 200105 | 2014 | 08032011 | Heating |SudheerR. Vijaypur Addl. SPP
2 200050 § 2015 27122012 Hearing Chaitanya Kumar Cii Addi. SEpP
3 200066 | 2015 30.12.2013 Hearing |B C. Jaka Addl. SPP
4 | 200042 | 2016 | 14032014 | Hearing |uahantesh H.Desai Addl. SPP
5 | 200060 | 2016 | 19.082014 | Hearing [Addl.SPP g’:mpir
6 | 200076 | 2016 | 27.052015 | Hearing |pati Siddalinga Addl. SPP
7 | 200100 | 2016 | 29.01.2010 | Hearing (gygheerR. Viiaypur Addl. SPP
8 | 200122 | 2016 | 08.032015 | Heating |Anikumar Navadagi Addl. SPP
9 | 200142 2016 | 04122014 | Heating lyishat Pratap Singh HCGP
10 | 200182 ] 2016 | 08.07.2015 | Hearing [R5 | aga HCGP
11 | 200002 | 2017 | 21.052015 | Hearing [ghivanand Pati Addl. SPP
12 | 200021 | 2017 | 29092015 | Heating |\ighal Pratap Singh HCGP
13 | 200037 | 2017 | 30.09.20i4 | Hleasing |5 5. Mamadapur Addl. SPP
14 | 200069 | 2017 | 03.022016 | Hearing |Nandkishore Boob Addl. SPP
15 | 200120 | 2017 | 12012011 | Hearing |Nandkishore Boob Addl. SPP
16 | 200167 | 2017 | 1309.2015 | Hearing |Baburao Mangane HCGP
17 | 200002 | 2018 | 27.092016 Hearing |\ M. Allur - Addl. SPP
18 | 200010 | 2018 | 24102015 | Hearing |Nangkishore Boob HCGP
19 | 200052 | 2018 |  27.09.2014 | Hearing |Mahantesh Patil Addl. SPP
20 | 200077 | 2018 16.02.2014 Hearing lonimanand v Pattanashetti  [HCGP
21 | 200080 | 2018 23.01.2017 Hearing |papurao Mangane Addl. SPP
22 | 200098 | 2018 | 03.01.2013 | Hearing Ishwaraj S. Chowdapur Addl. SPP
23 | 200103 | 2018 | 23052016 | Hearing |Sanjay A Patil HCGP
24 | 200114 2018 |  19.11.2015 | Heating {Aunkumar Amargundappa  |Addl. SPP
25 | 200153 | 2018 | 11.012018 | Hearing |Santosh Patil Addl. SPP
26 | 200003 | 2019 | 08.02.2017 | Hearing |ghivashankar H.Mannur Addl. SPP
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27 | 200013 | 2019 | 13422017 | Hesting |Synder Veeranagouda Addl. SPP
28 | 200046 | 2019 | 26.09.2018 | Hearing |g ¢ jaka HCGP

29 | 200092 | 2019 | 05072019 | Hearing |s. g, Mamadapur Addl. SPP
30 | 200107 | 2019 | 10072019 | Heating |Arunkumar Amargundappa  |Addl, SPP
31 | 200111 | 2019 | 25032016 | Hearing |chaitanya Kumar CM Addl. SPP
32 | 200120 | 2019 |  07.092019 | Hearing Ishwarsj S. Chowdapur  |Addl. SPP
33 | 200140 | 2019 | 31.102019 | Hearing Shivakumar Malipatil Addl. SPP
34 | 200151 | 2019 | 14102019 | Hearing |Mahantesh H.Desai Addl. SPP
35 | 200153 | 2019 | 31102019 | Hearing Chaitanya Kumar CM Addl. SPP
36 | 200002 | 2020 05.12.2019 Hearing Marthandappa Malleshappa  |Addl SPP
37 | 200019 | 2020 | 29.01.2020 | Hearing |gyed Mastan & Sanddep Huli |Addl. SPP
38 | 200031 | 2020 | 14022020 | Hearing |Shivanand V. Pattanashetii  |Addl. SPP
39 | 200032 | 2020 |  21.07.2018 | Hearing |55 Aspall Addl SPP
40 | 200033 | 2020 | 08.092012 | Hearing liiahantesh H.Desai Addi. SPP
41 | 200037 | 2020 | 08082019 | Hearing |Shivakumar Malipatil Addl. SPP
42 | 200040 | 2020 | 18012020 | Hearing [Puneet Markal HCGP

43 | 200041 | 2020 | 25022020 | Hearing |Shivakumar Malipatil Addl. SPP
44 | 200047 | 2020 | 08082019 | Hearing |haitanya Kumar CM HCGP

45 | 200048 | 2020 | 04.03.2020 | Hearing Ishwaraj S. Chowdapur HCGP
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Statement showing total pendency of Criminal Appeal Custody Matters in High Court of
Karnataka, Kalaburagi Bench, Kalaburagi as on 30.04.2020

CRIMINAL APPEAL (DB)
SL CascNo. | DateofAmest | Prescoc | Adv.for Appellant |  AdW-for
No. in Lower Court | Stage Sri. / Smt. St e
1 3672 2012 25.08.2010 Hearing |R.S. Lagali Addl. SPP
2 | 3689 | 2012 | 03052010 | Hearing [Addl.SPP 0
3 3501 2013 13.08.2011 Hearing |Ishwaraj S. Chowdapur Addl. SPP
4 3512 2013 18.06.2011 Hearing [Mahantesh H.Desai Addl. SPP
5 3526 2013 13.09.2011 Hearing |Vishal Pratap Singh Addl. SPP
6 3528 2013 31.07.2010 Hearing |Ishwaraj S. Chowdapur Addl. SPP
7 3531 2013 08.03.2012 Hearing |Ravi. B. Patil Addl. SPP
8 3535 2013 27.06.2011 Hearing |Nandkishore Boob Addi. SPP
9 3547 2013 03.01.2011 Hearing lishwaraj S. Chowdapur Add!. SPP
10 3552 2013 10.08.2011 Hearing |Baburao Mangane Addl. SPP
11 3553 2013 30.04.2011 Hearing |Nandkishore Boob Addl. SPP
12 3565 2013 25.04.2008 Hearing |Ishwaraj S. Chowdapur Addl. SPP
13 i 74 213 23032011 Hearing iMandikishors Booh Addl SPP
14 3606 2013 28.06.2012 Hearing |V. Varadraj Addl. SPP
15 3610 2013 17.09.2012 Hearing |Baburao Mangane Addl. SPP
16 3612 2013 26.06.2010 Hearing |T.H Avin & Raviprakash Avin |Addl. SPP
17 3622 2013 07.04.2G10 ilearing |Veeranagouda Biradar Addl. SPP
18 200001 2014 16.03.2012 Hearing |Ishwaraj S. Chowdapur Addl. SPP
19 | 200006 | 2014 05.06.2011 Heating |Biradar Virananagouda Addl. SPP
20 200008 2014 11.07.2013 Hearing |M.M. Patil & SM Patil Addl. SPP
2i | 200001 | 2014 09.12.2010 Hearing {ishwaraj 5. Chowdapur Addl. SPP
22 | 200017 | 2014 23.03.2012 Hearing [Nandkishore Boob Addl. SPP
23 | 200018 | 2014 12.03.2011 Hearing |P. Vilaskumar Addl. SPP
24 200019 2014 19.08.2010 Hearing |B. C. Jaka Addl. SPP
25 200021 2014 04.04.2012 Hearing |[Baburao Mangane Addl. 3PP
26 | 200030 | 2014 06.05.2011 Hearing |Shivashankar H.Manur Addl. SPP
27 | 200045 | 2014 25.09.2010 Hearing |G.G. Chagashetti Addi. SPP
28 200069 2014 19.07.2011 Hearing |M. M. Allur Addl. SPP
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29 200070 2014 20.07.2012 Hearing [Ishwaraj S. Chowdapur Addl. SPP
30 200080 2014 16.10.2012 Hearing |G.G. Doddamani Addl. SPP
31 200088 2014 21.05.2012 Hearing |Shivanand V. Pattanashetti [Addl. SPP
32 200089 2014 29.12.2012 Hearing |Biradar Virananagouda Addl. SPP
200094 &
35 | Connected | 2014 08.08.2012 Hearing |B. V. Pinto Addl. SPP
Matter
: Sharanahasanna K. oo
33 200115 2014 19.09.2011 Hearing B hetti Addi. SPP
34 | 200119 | 2014 28.04.2013 Hearing |B. V. Pinto Addl. SPP
200004 &
49 | Connected | 2015 21.07.2012 Hearing [Nandkishore Boob Addl. SPP
Masrer
36 200013 2015 17.03.2013 Hearing |lshwaraj S. Chowdapur Addl. SPP
200016 &
50 | Connected | 2015 30.10.2012 Hearing [Ameet Kumar Deshpande  |Addl. SPP
Matter
[ 37 | 200020 | 2015 | 10072013 | Hearing |RS. Lagall Addl. SPP
38 200022 2015 01.11.2013 Hearing [Shivashankar H.Manur Addl. SPP
39 200036 2015 03.08.2012 Hearing [Nandkishore Boob Addi. SPP
40 200051 2015 02.12.2012 Hearing |Biradar Virananagouda Addl. SPP
41 200060 2015 27.01.2010 Hearing |B. C. Jaka Addl. SPP
42 200086 2015 07.07.2012 Hearing [R.S. Lagali Addl. SPP
43 200103 2015 23.01.2013 Hearing |Sanjay A. Patil Addl. SPP
44 200106 | 2015 18.05.2011 Hearing |Basavaraj Kareddy Addl. SPP
45 200115 2015 25.01.2011 Hearing |Ishwaraj S. Chowdapur Addl. SPP
46 200122 2015 12.05.2011 Hearing |Shivanand V. Pattanashetti [Addl. SPP
200128 &
51 | Conntected| 2015 07.02.2011 Hearing |Sanjay A. Patil Addl. SPP
Matterg
47 200132 2015 09.07.2008 Hearing |B. C. Jaka Addl. SPP
48 200141 2015 13.01.2014 Hearing |Avinash A. Uplaonkar Addl. SPP
52 200005 2016 12.11.2013 Hearing |Hema Kulkami Addl. SPP
33 200013 2016 08042013 Hearing 1Shivanand V. Paftanacheti  |Addl QPP
200015 2016 25.07.2013 Hearing |B. C. Jaka Addl. SPP
55 200024 2016 21.12.2013 Hearing |Liyaqat Fareed Ustad Addl. SPP
56 200051 2016 13.10.2011 Hearing [Ashok B. Mulage Addl. SPP
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